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[Mr. Chairman]
and for matters connected therewith or incidental thereto, as passed by Lok

Sabha, be taken into consideration.
The motion was adopted.

MR. CHAIRMAN: We shall, now, take up Clause-by-Clause consideration of
the Bill.

Clauses 2 to 44 were added to the Bill.
The schedule was added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
COL. RAJYAVARDHAN SINGH RATHORE: Sir, I move:
That the Bill be passed.
The question was put and the motion was adopted.

MR. CHAIRMAN: Now, we will take up the Homoeopathy Central Council
(Amendment) Bill, 2018.

The Homoeopathy Central Council (Amendment) Bill, 2018

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA
AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH)
(SHRI SHRIPAD YESSO NAIK): Sir, I move:

That the Bill further to amend the Homoeopathy Central Council Act, 1973,

as passed by Lok Sabha, be taken into consideration.

A FHTART ARG, H sl el uRye (Wened) g, 2018 R AR
HRA BT R DRl Gl ...(FIH)....

MY ATy Yy fafrear ugfral ok Ren & vy ™ v & a=ar 2l
. (FAUM)... 39 H5A1eT $ 3T Afafde e e € Ree 7M€, do
TR fafeear aReg ok &kl gl uRygl ...(@aum)... 3 e s
F WI-WY HEIE AYde, g, A, A Rer iR gwatelt Ren o fafafa
A Bl ...(FFEM)...

Erael Fug uRyg Srferftrae, 1973 # bela grael uRye (FRfiva) & Teq
BT UMY 8, ...(FqUH)... I sl i o R iR s a1 i
B B, ...(FGH).... BRI P beld ISR BT SRV BN & AR IAY Haferd
Al TR B BRA B ..(FFEF). ..
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BTl et uRve Sffem, 1973 &1 HRe 9RT 126 Siked ¢ 99 2002 H
foar T o, ...(@aEM)... S B T ol Wia 1d] Jae f9dr § gig
PR AT Pls TIT UIGIHH Siled &b oY bg APBR B Yd AR UH B B
q1aeT gl ...(FagH). ..

MR. CHAIRMAN: Please go to your seats ...(Interruptions)...

sft shure o= AE®: #elqy, UEl I Soord@ W fhur omar g 5 wef 1983
P faf e &1 ARHHT HIF IS TS .. (FAUH)... R hoy gRug
fafraraett, 2013 & g smen @ WS of fF Wit FRNUD FHiorsll BT SrIH AT
& TAHIV B bald WRBR B AT I BT BN ...(FFEH).... JA1Y garad
FFART o1 & Y bg ARPR Bl & ARNIH & 3fEfH 39 W@ BT H b
foory wifth o R &Y SavIdal Bl ...(au ). ..

A BRI Bletsli B AT & TR0 3G 59 JATIH H Ferd v
F T EM B BRU FB Y ATAS Bl HF H IR T, ...(FAUH)... S T4
fafrmmEe & sreflF fAffeE <Faw Ads ¥ &R © ...(FagM)... 3R UH Bielsll
P AEGH W & O arell S @Y St @ 39 o1 @ aRT 19 & erfiA
IUYF TRIb F AN &1 a1 ST AHall ..(FagH)... SuPa RART H1 & 4§ 7@
87 WHR 1 Ig Heqd f6a1 & & ol sftfram § dsies o dobld 91
127 SreAT 3Magad 8 R I graieft dieisll & HFGI B AT B & foIv
AT AR B AP BT Y19 8l ...(FAYH)... AT qBIGd, ...(FaEH)...
W 980 I 9§, TP SR g WeHe o & IR H| gH1 Al . (FaUH). .
IET BIRIST Bl ® R S Tad &1 981 W B 21 ...(aum)... 39 1
gl P 9% § 39 GUIYE A Rdwe oxal § & I8 [9d 9 fan sl .. .(@aums). ..

The question was proposed.

MR. CHAIRMAN: There is one motion by Shri Husain Dalwai for reference of
the Homoeopathy Central Council (Amendment) Bill, 2018, to the Select Committee
of Rajya Sabha. ...(Interruptions)... The hon. Member may move his motion at this

stage, without any speech. ...(Inferruptions)... The motion not moved. ...(Interruptions)...

The motion for consideration of the HomOeopathy Central Council (Amendment)

Bill, 2018, is open for discussion. ...(Interruptions)...

Hon. Members, I want to tell the House that this Business was accepted by the
Business Advisory Committee. ...(Interruptions)... Secondly, in the morning meeting,
three Bills were agreed to be taken up today. ...(Interruptions)... The Parliament Session
is coming to an end tomorrow. ...(Interruptions)... So, we need to pass all these Bills.
...(Interruptions)... 1 appeal to all of you to please keep in mind what you had agreed

to in the morning meeting today. ...(Interruptions)... Whatever was agreed to in the
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[Mr. Chairman]

Business Advisory Committee meeting must be respected. ...(Interruptions)... It is the
question of the prestige of the House. ...(Interruptions)... Please maintain decorum.
...(Interruptions)... This is not my personal matter. ...(Interruptions)... 1 have nothing
to gain or lose. ...(Interruptions)... You people had agreed in the morning for taking
up these three Bills today. ...(Interruptions)... So, keeping that in mind, I appeal to all
of you to please go to your seats. ...(Inferruptions)... Moreover, this issue, which you
are trying to raise, has not been admitted by me. ...(Interruptions)... No reference of
what Shri Anand Sharma has said will go on record. ...(Interruptions)... No slogan,
no reference will go on record. ...(Interruptions)... Please understand, all those who
are here in the House and also those who are outside, these things will not go on
record. ...(Interruptions)... If you don’t want the Parliament to function, I can adjourn
the House. ...(Interruptions)... If you don’t want the Legislative Business to be taken
up, I leave it to your wisdom. ...(Interruptions)... You decide it. ...(Interruptions)...
Don’t you want the Parliament to function? ...(Interruptions)... Don’t you want the
Bills to be taken up? ...(Interruptions)... 1 leave it to your wisdom. ...(Interruptions)...

I leave it to your wisdom. ...(Interruptions)...

Shri Husain Dalwai to speak. ...(Interruptions)... Don’t you want to discuss?
...(Interruptions)... Don’t you want to discuss? ...(Interruptions)... 1 request all of
you to go to your seats and take part in the debate. ...(Interruptions)... If you
want to oppose, oppose it. ...(Interruptions)... If you want to support, support it.

...(Interruptions)...

SHRI BHUPENDER YADAV (Rajasthan): Sir, I have a point of order.
...(Interruptions)... Shri Anand Sharma is a senior politician. He must know Rule
243. ...(Interruptions)... When Chairman is on his legs, he must resume his seat.

...(Interruptions)... He must take his seat. ...(Interruptions)... He must know the Rules.

...(Interruptions)... 51§ AIAT W< B &, Al AMIG! 84T AMRY| ...(AGEH)... ATTH!
JoAT TR MYBT 7 MBI ...(FALUH).... IIfrIHe W 8] Tl ...(Haem ). ..

You must sit down. You must sit down. ...(Interruptions)...

MR. CHAIRMAN: You all had agreed to this Business in the morning meeting
today. ...(Interruptions)... You please sit down. ...(Interruptions)... Next speaker,

Dr. Prabhakar Kore. ...(Interruptions)...

DR. PRABHAKAR KORE (KARNATAKA): Mr. Chairman, Sir, I rise to support
the Homoeopathy Central Council (Amendment) Bill, 2018. ...(Interruptions)... It is
a very simple Bill. ...(Interruptions)... Most of the Councils are working under the
Parliament Acts. ...(Interruptions)... Even the Homeopathic Central Council is also

working under the Parliament Act. ...(Interruptions)...
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MR. CHAIRMAN: You must please understand that only one day of the Parliament
Session is left. ...(Interruptions)... You must please cooperate. ...(Interruptions)... It is

the question of the prestige of the House. ...(Interruptions)...

SHRI PRABHAKAR KORE: Many corruption cases had come to the notice of
the Government of India. ...(Inferruptions)... So, the Government of India temporarily
dissolved the Homoeopathic Central Council and brought an Ordinance to appoint
a Governing Body, which will look after the day-to-day functions of the Council.
...(Interruptions)... This Bill provides for the supersession of the Central Council, which
will be reconstituted within one year from the date of supersession. ...(Interruptions)...
In the interim period, the Central Government will constitute a Board of Governors,
which will exercise the powers of the Central Council. ...(Inferruptions)... The 1973
Act was amended in the year 2002 to check the growth of substandard homoeopathy
colleges and to impart quality education. ...(Interruptions)... But there have been
instances of serious malpractices in the Council, as a result of which the quality of
medical education has been compromised with. The basic problem is corruption and

inefficiency of the Council Members. ...(Interruptions)...

MR. CHAIRMAN: Nothing shall go on record in print as well as electronic
media — please note that — except the speech of the Member who has been authorised
to speak. ...(Interruptions)... Except the Member who has been authorised to speak,

nothing will go on record. That is the practice of the House. ...(Interruptions)...

DR. PRABHAKAR KORE: What I request you is this. This is a big problem

for every Ayurvedic Council, Homoeopathy Council. ...(Interruptions)...

MR. CHAIRMAN: Nothing will go on record. Not only about the Prime Minister,

anything about anybody, nothing will go on record. ...(Interruptions)...

DR. PRABHAKAR KORE: In fact, there are so many colleges which are
recognised by the UGC. ..(Interruptions).. The quality colleges are temporarily
...(Interruptions).. The Council is giving affiliation for just one year, because every
year it is inspecting. There are so many Ayurveda colleges which are 70 or 80 or
90 years old. ...(Interruptions)... Every year, the Council sends its inspection team
to even those colleges where infrastructure is there. The NAAC, the UGC, most
of the governing Councils have given them ‘A’ grade, still, every year, they want
to inspect. ...(Interruptions)... Because of this, corruption will increase. Therefore,
I request you that when you make a new law, you must see that. There are colleges

3

which are ‘A’ grade or ‘B’ grade. ...(Interruptions)... They must get at least, without
inspection, five years affiliation. ...(Interruptions)... 1 support this Bill. This is a very

important Bill. I welcome this Bill. Thank you, Sir. ...(Interruptions)...
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DR. R. LAKSHMANAN (TAMIL NADU): Mr. Chairman, Sir, I rise to support
this Bill. ...(Interruptions)... The Central Council of Homoeopathy, a body within
the Health Ministry was set up in 1973 to monitor the quality of homoeopathy
education in the country. ...(Interruptions)... Any institution that wants to grant
degrees in homoeopathy needs to take the Central Council of Homoeopathy’s assent.
...(Interruptions)... Similarly, the Central Council of Indian Medicine was established
in 1971 to look after the branches of the Indian medicine, including Ayurveda, Siddha

and Unani. ...(Interruptions)...

Unfortunately, the entire system and quality of homoeopathy education in the
country are plagued by two major problems. ...(Interruptions)... First is the corruption
and second is the deterioration in standard of education. In an attempt to effect
sweeping changes in the Department of AYUSH, which is under the Health Ministry,
the NITI Aayog had suggested the Government to scrap the Central Council of
Homoeopathy and the Central Council of Indian Medicine. ...(Interruptions)... While
the former looks after higher education in homoeopathy, the latter looks at Indian
medicines, including Ayurveda. The NITI Aayog has suggested the Government to

replace the two bodies. ...(Interruptions)...

MR. CHAIRMAN: No shouting, no slogans, nothing will go on record. All this

is against Parliamentary norms. You are also aware of it. ...(Interruptions)...

DR. R. LAKSHMANAN: Thus, the need for effecting certain amendments in
impending Bill is felt absolutely necessary. ...(Interruptions)... The Bill states that
(i) if any person has established a homoeopathy medical college or (ii) if an
established homoeopathy medical college has opened new courses or increased its
admission capacity before the Ordinance was promulgated, it will have to seek
permission from the Central Government within one year. ...(Interruptions)... If the
person or homoeopathy medical college fails to seek such permission, then, any
medical qualification granted to a student from such medical college will not be

recognised under the Act. ...(Interruptions)...

The Central Council will be reconstituted within one year from the date of its
supersession. ...(Interruptions)... In the interim period, the Central Government will
constitute a Board of Governors, which will exercise the powers of the Central

Council. ...(Interruptions)...

Homoeopathy is an integral part of Indian healthcare and under the patronage of
the Government of India homoeopathy has seen much growth and better regulation

since Independence. ...(Interruptions)...
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Though India is becoming the global hub for homoeopathic education and
training, and has created master prescribers in the system, what we see today is
progressive deterioration of quality due to myopic implementation of educational
standards. ...(Interruptions)... On the one side, the number of colleges and students are
consistently increasing, on the other side, the standard of homoeopathy doctors and
faculty members are gradually reducing. ...(Inferruptions)... This is a very disturbing
and alarming trend in the progress of homoeopathy system which claims to be the
second largest medical practice in the world. ...(Interruptions)... Caution must be
taken to have a proper check and monitoring system to avoid any corrupt system

after this Bill becomes an Act. ...(Interruptions)...

So, I urge the Government to take quick steps to reconstitute the Homoeopathy
Central Council and take all necessary steps that have been prescribed under new
Section 12C which has been inserted through this Amendment Bill. ...(Inferruptions)...
Thank you.

DR. SANTANU SEN (WEST BENGAL): Thank you, Sir, for giving me this
opportunity. ...(Interruptions)... Though it is my first speech but it cannot be my maiden
speech because of time constraint. ...(/nterruptions)... My regards to the newly-elected

Deputy Chairman and to all the Members of this august House! ...(Interruptions)...

Sir, I am here to make a suggestion to refer this Bill to the Committee, and the
reasons behind that are as follows. ...(Interruptions)... Number one, Sir, the Ayush
Department felt the necessity, the urgency of an emergency legislation, and, based on
that, under Rule 66(2) of the Rules of Procedure and Conduct of Business, the President
of India promulgated this Ordinance on 18th of May this year. ...(Interruptions)...
Sir, I would like to inform you that Central Council of Homoeopathy Act was
enacted in the year 1973. ...(Interruptions)... Initially, the power of inspection, the
power of regulation and the power of giving approval for opening up new medical
colleges was there with the Central Council of Homoeopathy. ...(Interruptions)...
Later on, this Act was amended in the year 2002 where the inspection power and
the recommendation power were with the Central Council of Homoeopathy but
the approval of giving for opening the new medical colleges was taken up by the
Government of India. ...(Interruptions)... Sir, it is very unfortunate that though the
amendment was made just to look after the medical education system so that we
can prevent opening up of substandard medical colleges, we can prevent running
of unauthorised medical courses, but it is unfortunate that in the Bill it is written
that many medical colleges are yet to get the standard. ....(Interruptions)... But it is

very unfortunate that though the power was with the Central Government itself, after
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[Dr. Santanu Sen]
2002, not a single homoeopathy medical college was opened with the approval of

Government of India, that is, the Ayush Department. ...(Interruptions)... But in the
Bill it is written that many homoeopathy medical colleges are struggling for getting

the standards. ...(Interruptions)...
MR. CHAIRMAN: Nothing is going on record. ...(Interruptions)...

DR. SANTANU SEN: On the contrary, Sir, though the Central Council of
Homoeopathy was the recommending authority, without having any recommendation
from the Central Council of Homoeopathy, the Government of India has allowed many
medical colleges in Agra, in Rajahmundry. ...(Interruptions)... They have allowed many
postgraduate courses in Agra, Rajahmundry and many other places. ...(Inferruptions)...
You will be surprised to know that in many such cases, even the applications were
made post-facto, that is, permissions were given earlier and then the applications were
given by the concerned medical college. ...(Interruptions)... Sir, you will be surprised
to know that even the National Institute of Homoeopathy Medical College in our State
of West Bengal is really in a bad shape. ...(Interruptions)... Though they are getting
enough fund from the Central Government, infrastructural development has not yet
taken place. ...(Interruptions)... They are running MD courses but the infrastructure
is not there. ...(Interruptions)... The faculties are not there. ...(Interruptions)... Sir,
the Central Government aims to give sufficient fund to the Central institutes and
the Government institutes, not a single private homoeopathy medical college used
to get Government fund. ...(Interruptions)... In spite of all this, they are questioning
the misutilization of fund. ...(Interruptions)... 1 am surprised to know whether this

misutilization of fund was inside the Government itself. ...(Interruptions)...
MR. CHAIRMAN: Right. Shri Ram Nath Thakur. ...(Interruptions)...

DR. SANTANU SEN: This Bill was talking about the elections. ...(Interruptions)...
They were saying that many members were holding the post despite their tenure
was over. ...(Interruptions)... The election process was supposed to be taken up by

the Government itself. ...(Interruptions)...

MR. CHAIRMAN: Right. Shri Ram Nath Thakur. ...(Interruptions)... Now Shri
Ram Nath Thakur. ...(Interruptions)... Dr. Sen, please. I have given you enough time.

...(Interruptions)...

sit IM A1y SIgR (AER): |l Asied, Rl sy aRug (Henes)
fagrr, 2018 & gRT BRIULAT BRI Tde, 1973 H AeMEH 8N 3R 394 Ao
BTSSRI B RATIAT BRI .. (L. 39T < H BRIl alT sRigelt W favary
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BT B, SHBI I B © 3R SF W R 2 ...(@ag™)... YR & I/ TN
39 Ugfd 9 oY SO &, SV Sl 39 Ugfd I Sollol ®Rd 8, Sdl 39 Tgi
F IR H AR BHI T1RYI ... )... 39 T 9 =l & a9 § arfercy
31 e fel, I8 YR 8rm 59 9@ 4 SRl &1 Riem Jgar B8Rl Wy &
HIS[ET PlefSll § AP 80k 81 A Bloiol d8aR M| ...(FAUM)... 395 giAra!
e ¥ R Giemsil § IR BN SH UG dlel ALTIH] Bl KR 4T AR FFg B
...(STAIM)....

wWReY HATAT &b T8l 1973 H BISRI AT BIRANU BT 739 fdhar Tam SHb1
Hp¥e <2 H BRIl Bl e B IR SRl F o1 3R deel wHI H ghd guRI
P TR Al ..(FAIF)... T TG Bl I§ [ R AT 21 ...(FdGH).... 59
o 4§ I e At @ 6 SreAey SR B W Ugel 3Rl wfd | griedt
AfEPHA BlelSl DI WA BT & T AT BRI Gfedpet Plerst 7 T DG IH
Py & a1 Ul SIRgeT &t 3 gfg &1 2, A S9 TP d¥ & WIdR bre IRDR 3
AR BN BT 8RN ...(REY)... 3R d8 Afad a1 s Afsdd dioiol
F5 WHR A AT T Aar 2, A1 ol ST gr1 S ARk Fo 9 wifie
B TS AfSH b= BT Tae & 3iaiid Fr=gar g =gl enfll ...(aum™). ..
sAfere § 59 I &1 99T &Rar gl

MR. CHAIRMAN: Prof. Manoj Kumar Jha; not there. Shri Ravi Prakash Verma.

#t I gwHrer Tt (STR <) IR 7ElGd, # IMUdl MURT § P o 9t
grer BT Hidl &1l ... (@agM)... IR, I8 I eraef Fefid 2, 396 IR d 991 I8
FHEl 2 f 39 W RgEM & axIel el & 980 SIS 21 ...(aE)... grarief
fafercar ughy # 9gd 9% S BT 1 ...(FAUM)... S BIC 95 8, ITP! gareft
HARET G Tl B B L. (FAYF)... I FTHT HEW B B ...(FAUM)... IE@i b
foy sRaell dicdic 9gd sawad A Sl 2, Hiifd SHdl s Alss shae 8l
BT Bl ...(aag™)...

R, BRI BRI B Ao B b I U8 9o A T gl 39d R H AR
®El g8 © & Sqd1 Y9 SHIHICH BT ATl ...(FGLH)... AT Igd AN AN
BRIl 31 ughy & Rfea #R @ €1 ...(FagM)... I8 Uh U Neledl JATRE
2, ...(AYF)... ST BIRIU & Blefois Yol I8 ol 1 Sl el & REd & gav
WA G IR &, ...(FALM)... ITH! ol a1 o7 9 iR gwieft & Radw
HI AT IR Sl Fb| ...(FAYM)... W, I8 dgd As<ayvl &l [ giam 7 st o
ARRI #H integrated therapy WX ®TH @t &l Bl ...(RAHM)... ART @rell "3mgy" )
a1 ganfe Red w feise 78l 21 ...(@aum)... 4 9K RAS & i) e
viable medical system FTHR BTH B I8 Bl ...(AYM)... I, AT 3MIH ACTH J
WHR A 3MIE ® fF < 73 el afe 99 @l 8, S9a! 131 #se <, o
5 g™ & sfex Bl &1 St diedie 7, Sua! ol Red 2 3R i garsal &
I 8, 99P FUR 9 dR W &M fhar S G| ...(Tag ). .
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[sft <fa gprer af]

AR, IS 9 HIb R Gl UPh d1d 3R Hel gl ...(&auH)... g d i
AfEHer FIEH involve U &, AT IHH dgd UT o I2 B ...(@YH)... 37T I8
BId 99 gl 2 [ ...(FagM)... Sl IM 7R AIfedl 3Ruard, 75 faoel 4 8, 394
f&a &1 ST 50,000-60,000 TG H B AT € AR S Uigde YAl &, S fael
BT AT A ARG AR ATS R B9 H Bl &l ...(FAYUM)... IR, I8 984 8l de!
gd Bl ...(FGUM)... el 9 el Sl guReHe R Il N &, S8 I AfShd
ReH @1 influence fFaT Bl ...(AYM)... SBIF TSl dI BT AT HR faar Bl
saferg § eear @redr § f& S el d=ig gRue &9 @ &, Sadl YR d 4,
Uh SHIbfcd Ried & dR W SIFMEES &l ... (FagH)... S el &f R
2, ISP S <A1l BT IS 8, SIBT ol dicie & Ried 7, S9a! faer 8
SEIRSIREAICERREER IR CIC

it e s Peid AR @il ...(age). ..

3 e PR [T (ISR e &3 faeel): quf Aeled, § e AreH
A HEAT A1edl g [$ I8 I el SR Bl WeH BRdb drs AP Ta--19 T
ST Y81 8, I8 9 PISNIA B WA H WH B ...(FAHH)... SEH D&l 141
o1 fr HRRIA W 8 gH! M ...(FIUM)... IR Tg I ¥ & 18 off,
SP IR YRM o & oIy amuds 919 98 9 ISP Bl ...(Fau™)... BRNIA &
Bies H1 d9dl Bidl Bl

3t |umafa: & BT RAET, 3 AT YU A WS ...(FFEH). ..

it gehid PR Tam: el S &1 S IRie Xaex 2, 98 @ B
SN ...(GEH)... § $edl § & sl srefid o Sl @ihedr g, 39 9
P HEGH W I GH PR DI b A g1 H MU e HRA1 grgan g b PR
s A% Ta- ARPR T dTEd! 8, ol dre Hl U SeI YR B & Uh A b
3fex GH BN ATfRY 3R HBISRIE reconstitute BT AMRY, d1fd 39 hies & Sldcy,
RT=M a9 A89d ®R & 39 Bles H HERT BINIA Bl 8, S© sUH USRS I B
o RN fie &R g dioois g & ey g™ &1 AW e @)
Ad, TRAG] ...(FGHTH). ..

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, I rise to support this Bill
and I have four suggestions to make. Sir, the Statement of Objects and Reasons
states that there have been instances of serious malpractices in the Council as a
result of which the quality of medical education was affected. ...(Interruptions)...
My first question is: What were the malpractices? Who were the Members of

the Council who overstepped the authority and were accused of corruption? What
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action has been taken to punish the wrong-doers? ...(Interruptions)... Secondly, the
primary reasons cited for introducing this Bill is to improve the growth and quality
of homoeopathy colleges. What are the parameters which are used to assess the
performance of these colleges? Where did they fail and where did they fall short
of expectations? There can be multiple causes of sub-standard growth such as issues
with faculty, students, curriculum, placements, etc. What were the efforts taken by
the Government to improve these issues? ...(Interruptions)... Thirdly, the Bill says
that the existing homoeopathy colleges should again get permission from the Central
Government within one year, otherwise the degrees given by these colleges would
be derecognised. ...(Interruptions)... How the fraternity of students of homoeopathy
education reacted to this provision? Moreover, what was the need for re-seeking the
permission by the existing colleges? ...(Interruptions)... Lastly, we often find acute
shortage of homoeopathy doctors in different hospitals. ...(Interruptions)...There is a
requirement of regular recruitment of doctors and faculty for homoeopathy. What
steps are taken by the Government for promotion of homoeopathy and persuade
the aspirants to take up homoeopathy as career in the institute of medical sciences?

...(Interruptions)... With these observations, I support this Bill. ...(Interruptions)...

it sfiare I Age: |uia S, Rl ey gy (Fened) faeae®s, 2018
& g | S GIYT Rl AT R .L(FEHH). ..

#t [Tafer: Su srsde ya Tl fhar g1 S §, o diferl .. (magm). .

3t sfure 9 AE®: HeIey, 999 AR d uRve & wewi & fIeg S
Tod 9 81 IE off, ST BCH P @Y 9 ARRH § qE o1 ..(maum)...
sfely gRYE &1 9o IR SHS Fe! Ieedl Bl qT & oY, IHHT HRIGIV g8ld
B AT TA b e H FHIGE AMA IR BRATs BRI 2 ANA IUR &b WY H
el 18 Hs, 2018 I TP AR UKD HAT A1l ...(F@IM)... TIAR HAAI
9 gRve & gvied 8 dd, URYS HT BRI GueH b oy fara wd sEar urw
Srdl FRfeae! 1 e Hed fygad far 81 ...@agm)... sRiell o=g uRye
(Fene) e, 2018 & ERT &I U@e™ I8 a1 11 2 & & TSR §RT Th
gy P 3yl At gRyS & gAiied, il W Ugd Bl, db & oY ARIH Hsd di
Fgfd gRT ...(@@gM)... B ARBHT BAT 21 ...(FEAGH)... =g IRYS §RT
TS TS FroATaelt & U % IR UH IY B I7af F ITRR Bl WWEHR gRT
Higer |l erRiefl fafedr dicisll &1 AT BT TR0, S PR gRI
Frgaa fared ok srgan ura erRiiell fafecar & omde ded o1 aRye &1 dR

AT B ...(HEHH). ...

Jamafd i, § favary & 9 Fear § & 59 ded & fRtE @ arT &
=TI dls PI 31 98 R B AR B giw d85 Ml IF g &1 W HISE
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[5T1 sfture @91 A8 ]

223 BIRIIUAT Bicisll b1 0T qRT &R fordm 81 45 JdeT U<l ¢ 81 ...(agM). ..
PlefSll B AFAR J& PR & oY 3R 9 7™l @l | vy <7 & oy omds
Heel T WA B Bicoll & A9y H RHIRe Wit 71 ded, wad dsd, aRvg &
BT IS ...(FAYH)... 339 A F AR B 2T Bl ... (FAUF).... STIHR
e & @y ...(@agm)... § 9 A A8 BT gl ... (FUM)... BAR By AqAe
LAl 7 ...(FGYUM)... $O FoiI Y B ...(@agH)... 89 I Foierd ) Ffeaa
AR W fER S (@A) dTH Ge™I T S A B 2 LL(FEEH)... a9
J 9 qUe R Bl ...(FAUM)... 999 TS o § Sb Ul MYR Fdd HRa
gl ...(FIAYF)... IUGHT ST F W H §ST F AqIY HIA g b greaiged
FEm aRue (e g, 2018 ® AR a0 .. (@aue)... SR e
...(FAU).... & F& B ¥ ...(AYH)... ITh JHERIE BRIFEGIT 8 ...(FaEH). ..
I UIRT B ...(FAIF).... H $HD] FI9 W11 AT § ...(FAUM)... AMIBT gl
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MR. CHAIRMAN: Now, the question is:
That the Bill further to amend the Homoeopathy Central Council Act, 1973,

as passed by Lok Sabha, be taken into consideration.
The motion was adopted.

MR. CHAIRMAN: Now, we shall take up Clause-by-Clause consideration of the
Bill. In Clause 2, there are seven Amendments by Shri Binoy Viswam; he is not

present. So, Amendments not moved.
Clause 2 was added to the Bill.
Clauses 3 and 4 were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI SHRIPAD YESSO NAIK: Sir, I move:
That the Bill be passed.
The question was put and the motion was adopted.

MR. CHAIRMAN: Now, Special Mentions. ...(Interruptions)... Please go to your

seats.



